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INTRODUCTION 

I, the Chairman, Standing Committee on Energy having been authorised by 
the Committee to submit the Report on their behalf, present this Nineteenth 
Report (Tenth Lok Sabha) on Action Taken by the Government on the 
recommendations contained in the 9th Report of the Standing Committee on 
Energy (Tenth Lok Sahha) on "Demands for Granls (1994-95) of Department of 
Atomic Euergy". 

2. The 9th Report of the Standing Committee on Energy was presented to Lok 
Sabha on 22nd April, 1994. Replies of the Governmentto all the recommendations 
contained in the report were received on 4th April, 1994. The Standing Committee 
on Euergy colL~idered and adopted this report at their sitting held on 17th April, 
1995. 

3. Ananalysis ofthc action taken by the Government and the recommendations 
contained in thc 9th Report of the Committee is given in Appendix-II. 

NEW DEUD; 
April 18, 1995 
Vaisakllll 28, 1917 (Sako) 

JASWANT SINGH, 
Chairman, 

Standing Committee on Energy. 



CHAFfER I 

,I,{EPORT 

The Report of/be COinniittct" d'ealS wilhlhc action taken by tbeGovernment 
on the rcconllne"ndati(lIlS,COl1taincdin tbcNittth Report (Tcnth LdkSahha)ofthe 
Standing Committee on Encrgy oil "Departrncnt of AtomicEnergy--'Deilll1nds for 
Grants (t994-95)" which was presl'ntcd to 10k Saliba oil 2200 April, 1994, 

2. Ac.tion Taken Notl;shive been received frolll the Govcnul\/:lIt ill respect 
of all the 9 recolluuclHlations contained in Report. These have been categorised 
as follows: 

(i) Rccommendations/Obsen'alions that !Ulve been accepted by the 
GOl'ernmf!nt: SI.No. 1 (Pllrt! No. 1),2(ParaNo. 5),3 (Para No.6), 
4 (Para No.9), 6 (Pam Nos. 13.& 15),7 (ParaNa. 17) and 8 (Para 
No. 19) 

(ii) Re("{;m~{;ndation.~/Oi)s~~vations which the Commillee do not desire 
, tp purslH:in, I·ie~'ofthe Government's reply: ST. No.5 (Para No. 11) 

(iii) Recommemiati01ts/Obsf!rvlltions in respectofwhiclt replies of the 
GOl'crnmcnt tll/I'e not been flCCf!pteti by the Commiuce: 

-NfL-

(iv) Recommendations/Observations in respect of which final replies of 
tlte Government are stiliawailed: Sl. No.9 (Para No. 21) 

3. The Committee require that final reply in respect of the 
recommendation for which only interim reply has heen given by the 
Government ollght to be rllrnished to the Committee at the earliest. 

4. The Committee will now deal with the action taken by the Government 
on somt" of their recommendations:-

A. Measures /0 improl'c Plan Performance 

(Recommendation SI. No.3 - Paragraph No.6) 

5. The Commillee were concerned to note that plan expenditurc of the 
Department had becn mud less than what was budgeted for annually. The 
Committee observed that the severe setback in plan activities of thc Departmcnt 
was presumably due to nOli-realisation of internal and extra budgetary resources 
(T'COD\ ............ ;,...~ .... 11 ....... ,,; ............... ~I Ih.~ r",o, .......... u ........ r>vnr".\;.·(. ... ,J th,.. hnrv' th'~1 th" 
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Department will look into the causes for tbis unsatisfactory plan performance and 
initiate appropriate remedial measures to implement its plan programmes 
successfully, 

6, Tbe Department in its reply stated tbat as COI'nCtIy pointed out by tbe 
Committee, the rea.~ons for wide gap between the approved plaa outlay and 
the expenditure during 1991-93 and 1993-94 was mainly tbe inability ofPSUs 
to l'lIise mllR 1111 originally envisaged and the Department explained tbe 
res."ODS thereror. Tbe reply is however, silent on the recommendations of 
Initiating appropriate remediul measures (or successful implementation of 
plan progl'llmmes. The Committee trust tbat the Department has taken note 
of tbis recommendation and initiated suitable measures in this regard. 

B. Financial Performance 

Recommendation (SI. No.9, Paragrapb No. 11) 

7. Tbe <:omlllittee had observed that the financial performance of the 
atomic power stations left much to be desired and stressed that suitable 
measures sbould he adopted to reverse tbe trend of poor profitahility/losses 
of Atomic I'ower Stations in order to generate Internal resources for ruture 
needs. The Uepllrtlllent in it~ reply has given the rellSOlls forpoorprofttabilltyl 
losses. The reply howe\'er, has not mentioned anything about the steps 
proposed to he taken to reverse tbat trend, as desired by the Committee. The 
Committee awnit informlltion in tbis regard. 



CHAPTER" 

RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

R.eonuBendatio!' Serial No. 1 

Tbe CommiUee in their first report on the Demands for Grants of tbe 
Department of Atomic Energy pertaining 10 the year 1993-94 had emphasised the 
aspect of realistil' Budget estimates. and had thell observed that over-estimates 
lead to R locking up of utilisable funds. thus in tum depriving other deserving 
projects/schemes ofBudgelRry allocations, The Conuuitlee's scrutiny of current 
Demands for Grants and Plan Budget of the Department reveals that the Budget 
Estimates. undeH'ertaill heads. colltinuc to reflect the same shortfalls ill utilisation! 
redudion at the stage of Revised Estimates. The~e are briefly analysed in the 
current report. 

Reply or lh. Gov.mment 

It may be mentioned that 011 accoullt of the principled position taken by the 
Govenllnenl with regard to nudear matters at the illlematiol\lli level. the 
DepartDlCnt faces problems of export re!ltrictiolls from developed COUlltries with 
regard to equipment and machinery. This makes it necessary 10 encourage 
illdigcllisation in hi-tech areas with possible delays in supply of equipment and 
l-'OntpollCnts.1t will be appreciated that in many cases. Research and DevelopD1Cnt 
activities involve use of ('ertain malerial and equipmellt for the first lime ill the 
l'OUntry. Apart frolll tbe fad that devcloplnent of new technology is a time 
com;vming process. it is also submitted that the level of manufacturing Icchllology 
often requires upgradation so tbat indigel10llS material of appropriate quality is 
macle available for tbe Project/Schemes. R&D activities also involve import of 
certain critical compoACnt~. allhough. tbere are uncertainties with regard to 
supply from foreign sources on account oC restrictions 011 imports by the developed 
countries, 

Budget provisions are made with the expectation of overcoming the restrictions 
Or5ucces.~ful indigefti. ... lion. but at limes lheR rt'Sults in shortfalls in expel-1ations. 
Nevertheless, a review of the expenditure during the last three years indicated in 
tbe stalemcDl below. show a remarkable illlprovement on the expenditure side. 
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Whilc Ihe perl'enl~gc of ulilisalion was R5% in 1991-92, il was 90% in 1992-93 
and in 1993-94 il is 97.1')1 of Ih\! appr9!o1.Cdd3udgcl. 

Budgel ACI- Per- Budgel 
uals cen-

lage 
lHili-
s~tlion 

I. Plan 412.14 3~4.4~ M.()(l 412.00 

, Non-Plan 1108.79 Q3~ .• 51 84.37 1145.53 

Tolal 15~O.<13 128'1.'13 84.81 t557.53 

1 <)1)2-93 

ACluals Per-
:1. " ,'/ 

("'Cn-

tagc 
Ulili-

salion 

356.42 86.~1 

1042.21 91.02 

1399.63 89.S3 

(Rs. in Crores) 

1993-94 

Budgel Approx. Per-

74l.00· 

1315:12 

2058.12 

cen-
Expdr. lage 

7B.64 

1275.74 

1999.38 

Ulili-
salion 

91..40 

97.00 

97.15 

·Indudcs Suppkmcnlary Gr;lnl of Il .. , 250 ('n-. 

The obscrvalion of Ihe Commiltrc regarding Ihe need for realislil' Budgeling, 
syslcmatic impkll1cnllllion ofPI~n Schemes and utilisalion of Budgeted funds arc 
however, nolrd. 

(Department of Atomic Euergy No. 1/2(5)194-Budgcl, 
daled the 4th April, 1994) 

RecomOlcndlltion Seriu} No.2 

Pl/rll 5.' 11 is oh~crvcd Ih~1 the Performance BudgJ:t of the Departmeut has 
nol broughl oul the figuresrcgardingactual ulinsation of Plan Budgel provisi01l.'; 
duting 1992-Q3. Inlhc ahsence of this infonnatioll, the COlUmittee are unable to 
COIIIIIICIH 011 the. D\J>I.rtmcnl's linalJriai pafoflu8Rceduring 1992-93. The 
COllllllittl'c expc~·tlhllt IhePcrionJlltncc Budget in future slI011ld briug .out the 
details regartling ~t"tu,,1 tIlilis.1tiollofBudgctpmvisions perl8iningtolhe precc;ding 
)'~ilr 10 enahle the Commitkc to scrutinise the iuformation. Inci!lcBtaUy., the 
PerrOTlllllnre BudgN has sbown Ilm."C different ligures regarding actual piAn 
l'xpendilurc in 1992-93 wilhoul showing sources of funds. At the first page the 
figun's shown is Rs. 969.3S crOfl'S, and al (llige 31 the ligure worked oul is 
R.~. ()48.57 l'lWCh Mild alit. 33, the figure·isRs. 356.42 l"fores. ThConlnlitlcc 
hope thaI the Dl'parlllll'nl will clarify Iht: position inlhis regard. However, forthc 
purpose ("If <lnalv.,;s.IIl1.· figUll' of R •• 96\!.38l"IWcs;s Illadcusc of inlbis report. 

Rl'pl)' .. r lb." Government 



h!cidentaHy, the Rcvil'c.'.d E'>tilnatcs for the year a nd the Budget Estimates for the 
ensuillg year arc a~se~sed after taking into account thc cxpenditurc incurred 
during thc first.h:df of thc.ycar H:; wcll as lhe acluals of the preccding year. The 
form prcscrihcd hy the Ministry of Finance calling for Budget.proposals also 
provides colu1llp onlyfor furnishing thc aduals of lbcprcvious year. Thcreforc, 
ill the PerfOJ;mancc Budget ah;o approved provisiol)s of the previous year were 
not being iOOil."OItcd, 

As regards the dis(OcPC11ries pointed by the Commillcc rclatingto thc actual 
plan expenditure of 1992-93 shown on pagcs 1,32 and 33, it may hc.' mentioned 
that the ligures indicated in Tahle IV on page 33rclate to the Budgetary Support 
only (without TEBR), while the fib>1lres shown on pagc-I and TahIc-m in 
Chapter-TV include lEBR also. Thc total pI:lIl l'xpt,nditurc of Rs. 969.31{ crorcs 
shown on page-l of Pcrformal,l,Ce Budget !lIldalloptcd by thc Committee for thc.' 
purpose of analysis as we.1I as the tot,d expenditurc of Rs. 356.42 nores out of 
the Budgetary Support (without IEBR), shown in Tabll'-IV on pagc.,-33 arc 
correct. However, dm' to some typographical error the total expenditure during 
1992-93 in Tahle-Ill on page-32 \,,~s shown as Rs.'94S:57 erores and needs to he 
corrected as R~, 969.38 crOTes. The crror is regretted. 

fDcp:mlllcnt of At0llric Energy No, 1(2(5)/94-Budgct, 
dated the 4th April, 19941 

J{eeommendation Serial No, 3 

Fllra 6: ThcColllmittee arc concerned·to Hote that plan expenditure of the 
Dcpartmcf\! hal; ocl'n lIlucb Icss thall what was Budgeted [crr annually. During 
1992-93, the plan expenditure wal> JUM around Rs. 969 crores as against tht' target 
of Rs. 1278 crores and in 1993'94 the anticipated expenditure is only Rs. 925 
crores as againstRs. 1320 ('TOTeS Budgeted. The-severe set hack ill plan activities 
of the Department is presumahly due to nOIl-rcalisation of internal Hnd extra 
Budgetary resour.;-es as originally envisaged. The Committee of that the Dep<1Ttment 
will look into the callses for this unsatisfactory plan pt'rfoTluance and initiate 
appropriate rClllcdialmeasures to implement its plan-progralllllles succcssfully. 

R~ply of tbe Government 

As ('orrcdly pointcd outb)' the COlllmittee, thc reason for widegllp betwecn 
lhc",pproved Plan Outlay and the expenditun; during 1992-93 and 1993-94 is 
mainly the inability of PSUs to raise Intcrnal and Extra Budgetary Resources as 
originally cnvisagc.,d.Tlltbis ("olll1('ction ilmay oc IlIcl!tioncd that., while finalising 
tbc Plan Budgct~ t/lcBlIdgetary Support in respect of PSUs of the Department, 
when reduced,;Q ordcr to rcmin tbe Plan Outlay, the IEBR was raised to 
unrealistic levels. Suhsequently, invariahly th~ PSUs will not be able to raise tbe 
enhanced IEBR. An analysis of the Sector-wise plan expenditure would show that 
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under R&D and I&M Sectots the anticipated expenditure during 1993-94 is 
almost close to tbe plan outlay originally envisaged. Only in the Power Sector 
there is wide gap between the projected outlay and anticipated plan expenditure 
during 1993-94, the main reason being that the market bonowings, as envisaged 
originally, could not materialise due to unfavourable market conditions. Inspite 
of the best elTort~, NPCIL could mobilise only Rs. 86 crores of bond money 
agai!1Stln approval to raise R.~. 550 crores. Further, the aclual realisation from 
sale of power was inadequate due to defaults on tbe part of State Electricity 
Boards. 

[Department of Atomic: Energy, No. IJ2(5)/94-Budgct, 
date(! the 4th April, 1994] 

COlllment~ or the C..ommittee 

(please See Paragraph 6 of Chapter 1 of tbe Report) 

Rfl._ndlltion Serial No.4 

P'ITn 8: The resource allocation position in. respect of Nuclear Power 
Corporation and Nuclear Fuel Complex has been as under:-

(R~. in crores) 

1992-93 1993-94 

B.E. Actual (-)Shortfall! B.E. R.E. Difference 
(+) Excess 

Nuclear Power 587 450 (-)137 641 904 (+}263 
Corporation 

Nuclear Fuel 225 196 (-)29 268 198 (-}70 
Complex 

Parn 9: The Commillee are at a loss to understand the circumstances under 
whicb the Nuclear Power Corporation had to sum:nder from the Budgetary 
support as mUl'h as Rs. 137 cmrcs during 1992-93 particularly when the plan 
expenditure suffered huge sbortfall. Similarly the huge shortfall in Budget 
utilisation by NlI('lear Fuel Complex, Hydcrablld every year is disturbing. The 
Committee had carlier highlightcd in their fitst report the uudcr-utilisation of 
Budgetary provisions by tbe Nuclear Fuel Complex, It is hoped tMt the reasons 
for poor Budgetary pcrfom\81\C'e of the complex witt be gone in detail and 
realistic Budget Estimates made ill fulun:. 
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Rt'ply or the Govfl"IIDIent 

1be surrenderofRs. 137 crores during 1992-93 pointed out by the Committee, 
does not relate to Nuclear Power COlJlOration. The programmes indicated under 
Scrial No. 2.5 of Table I of page 23 under beading Nuclear Power Corporation 
illCludcs certain other item~ of expenditure other than the investment in and loaDS 
toNPCIL. 

1be shortfall of R~. 137 crores during 1992-93 was mainly under the 
following items. The reasoDS for shortfalls are also indicated against each item. 

(Rs. in crorcs) ReasoDS for shortfall 

(a) Fuel Inventory 100 

(b) Procurement of heavy water 35 

(c) Nuclear Power Board 12 

(d) Prototype Fast Breeder Reactor 3 

Non-receipt of enriched uranium 
from abroad, as well as Jess supply 
ofPHWR fuel. 

As the production of heavy water 
by Departmental plants has 
improved considerably, it W3\ 

decided not to import heavy w:.lcr. 

The amount meant for sellicment 
of dues on permanent absorption 
of DAE employees on foreign 
service with NPCIL could not be 
utilised bec~use of non finalisalion 
of lerms a lid condilion.~ of service 
which require negotiations with the 
employees. 
Due to slippage of delivery 
sehedu Ie of certa in major 
equipments. 

1be above surrender marginally set off by excess expenditure towards 
investment in NPCIL and interest on heavy water beld ill stock etc. relmltcd in 
• net saving of Rs. 137 crore~. 

As regards Revised Estimates 93-94 additional provision of Rs. 263 crores 
is mainly on account ora Joan ofR~. 250 crores to NPCTL for whil'h supplementary 
graat bas been obtained Rnd increase in i'llcrcst charges on heavy waler held in 
stock due to upward revision of interest rate from HY~ to 10.3% marginally 
oounter-balanced by redul"tion in operational expenses in RAPS 1. 

Further, tbe shortfall in utilisation of funds by NFC during 1992-93 as 
compared to Budget Estimates is on two counts about Rs. 19 erores on the 
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produclion (revenue) side and Itt'IOutRs. 10crorel\:01lIhe project (capital) side. 
On the produl·tion side Ihere was shortfall in achieving the targets originally fixed 
cousequent 011 the delay in completion of e~pansion/augmentation programmes 
which. in turn wasdul' to late receipt of illlport~d machinery/cquipment. The 
shortfall ill production resulled in c~rresponding shortfall in utilisation of funds 
to the extent 01' Rs. 19 nores. The rcquiremcnt· of fuel by NPCIL was also kss 
than what was originally envisaged. 

On the capital side, thc financial saJlction lor the new projects could be issued 
(after obtaining requisile dcaranccs from various agencics) only by August 1992. 
Consequently certain ilcllIsofwork could not be started as originally planned and 
this resulted in a sh<>rlfall in expenditure to the extent of about Rs.lO crores. 

During 1993-94, there was a )ihortfall in production due to certain technical/ 
process diffil'ullics and accQrdingly the demand for funds on the revenue side was 
rcduccd 10 tbe extent of Rs. 28 nores'. all the capilal side, due to slow-down of 
tbe nuclear power programllle as a result of financial crunch, implementation of 
the tbree newly sa nctioned projects (New Uraniulll Oxide Fuel Project, New 
Uraniulll Fuel. A~sl'lllhly Planl 8: New Zircaloy Fahrication Plant) was rephased 
and only about 50% of Ihc capacities arc being added in the first phase. This has 
resultcd iii a reduction in thc requirement of funds to :t~ extent of about Rs. 42 
crores. 

The first pbase ofthl' projecl~ will be in advanced st.1ge of completion during 
94-95 Hllil higher olJ\lays have l1\'en sought for this in BE 94-95. 

(Dcpllrtnicnt of Atomic Energy No. 1/2(5)/94-Budgct, 
daled the 4th April, 1995) 

RecQmmendation Serial No.6 

Researcll and Del'eiopment 

Pilra 12: The main rcscan'h and developmcntullits ofthe DepartRlcntare the 
Bhaoha Atomit' Rl'St8Tl'h Crlltre. Bonlbay, Variable Energy Cy(']otron Centre, 
Calcutta, Centre for Advanced Technology, Indore, Indira Gandhl Celltre for 
Atomic research, Klilpl!kkam. Atomic Minerals Division. Hydcrabad and six 
aided institutiolls. Till' hreak-up or plan outlay for R&P during the 8th plan and 
its utilisation during the tirst threc years or the· plan are showlI in Appendix II. 

It can be obst'rvt'd that the aetua I R&D expenditure during 1992-'H under 
plan schellles fd! short of tbe anticipation by Rs. 17 clores.This retlcctssklw 
pace of R&D activity ill gl'ncral. Af, 8n i1Iustration, the case of Indira Gruldhi 
Centre for Atomic Research is dealt with in the succeeding paragraph. 
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Indira Gandhi Centre for A/omic Resellrch 

The prime ohj~cti\'e of the centre is to <"£(':Ite a sound haSt' to set up and 
operatc Fast Breeder Nudcar Power plant" indigl·nnusly. The plan outl.1' t(H 

Resean'h and Devdopmcnt programme ofthis ,C~IlIr(' during thc 8th plml and its 
utilisation during thc lirst three years of thl' ph II j, as under: 

(Rs. in crores) 

8th Plan 1992-93 1993-94 1994-95 ---
92-97 B.E. Act B.E. R.E. RE. 

Continuing Schemes 25.07 7.08 5.18 5.05 6.66 5.69 

New Schemes 49.53 1.13 0.21 4.95 3.44 6.31 

74.60 8.21 5.39 10.00 10.10 12.00 

It can be observed from the above tahlc that thc R&D expenditure of the 
Indira Gandhi Centre for Atomic Reseucb under plan schemes during the first 
three years of thc plan amounts to only R,. 27 crores as compared to 8n outlny 
of Rs. 75 crores during the 8th five year plan. Thc reasons for slow pmgress in 
R&D activily of Ihe ccnlre are nol known. The Conuuittec trust tbal the cenlre 
will step up its R&D al'livities and will achieve thc desired results as pla\l1led. 

Reply of the Govemruent 

The financial perlormancc of tbc Research and Developmcnt Sector bas 
consideTdbly improved during lhe year 1993-94. ~ against the approved oUllay 
of Rs. 118 crores, Ih(' ('xpcndilurc is of the order of Rs. 115 crores (approx). 

The shortfall in expenditure during 1992-93 undcr Research and Development 
Sn:tor is in respect of thc 1()l1owing Units: 

(Rs. in crores) 

BARC 3.76 
IGCAR 2.82 
AMD 2.18 
TIFR 1.93 
HOUSING 3.49 
OTHERS 2.82 

17.00 

The main reason for shortfall is slippage in delivcry schedules of equipment., 
delay in laking up housing project, at various places. slow progress of construcliOli" 
work etc. 
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As regards slow progress in R&D activities of IGCAR, it may be mentioned 
that out of the total VIIl Plan outlay of Rs. 25 crores for Continuing Schemes of 
IGCAR, the anticipated expenditure at the end of the first three years of the plan 
period is approximately Rs. 15.53 erores i.e. an average expenditure of Rs. 5 
crores per year. This appears to be in proportion to the approved outlay for 
continuing schemes. 

With regard to new scbcmes it is submitted that as the VIII Five Year Plan 
proposals were firutliscd only in the middle of 1992, it took some time thereafter 
for plan projects to be undertaken under the VIII Plan for finalisation and getting 
sanctioned with the result expenditure could not be progressed during the initial 
years of the vm Plan. It is expected that progress of the works will gather 
momentum during the remaining years of the VIII Plan. 

[Department of Atomic Energy. No. 1!2(5)!94-Budget, 
dated the 4th April, 1995] 

Rec:(IJIlmendatlon Serial No.7 

Operating Performance 

Para 16: The physil'al perfonnance of Atomic Power Stations in generating 
power has been as indicated below: 

Atomic Power 1992-93 1993-94 1993-94 
Station Target Anticipated Target. Anticipated Target 

Tarapur 2072 1649 1770 1770 1770 

Rajasthan 
Unit-I 271 402 161 393 

Unit-II 1061 977 1000 830 1050 

Madras 1770 1794 1945 1900 19l1O 

Narora 1941 1556 2420 702 2035 

Kakrapar 965 750 1705 

Para 17: Tbc Committee note that the Perfomlance Budgets oCthe Department 
of Atomic Energy bring out physical perfonnanee of atomic power stations only 
with reference to anticipations and not as actually achieved on any particular 
year. It is not possible to make any meaningful as.~essment about the physieal 
performance of atomic powcr stations in tbe absence of infonnation regarding 
actual achievcment. Evcn a scrutiny of anticipated achievements reveals huge 
shortfalls inlargd realisations during the year 19q2-93 and 1993-94 particularly 
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in Narorn and Unit-IT of Rajasthan Atomic PowerStatiollS. Tarnpurunit also fared 
badly during 1992-93. The Committee would like to know the reasollS for this 
poorperfonnance and the measures taken to improve the functioning of the units .. 

Reply of tbe Government 

Details of generation 3l·tually achieved in 1992-93 and 1993-94 (up to 
February 94 actual & March 94 provisional) are given in Tables-l&2 respectively. 
Explanations with regard to ~hortfalls have been given in the "Remarks" column. 
The observation in regard to incorporating actual generntion data in the performance 
budget document is noted for compliance in future. Al"hievement data for the year 
prior to the year of performance budget under consideration can only be 
"anticipated" values as the performance budget is prepared in December, and 
actual achievement figure can be indicated in April during review by the Standing 
Committee of the Parliament. However, actual achievement for the preceding 
year will be indicated for comparison. 

During 1992-93, based on actual achievements, shortfalls in generation from 
Tarapur station, Rajasthan Unit-2, and Narora station were marginal amounting 
to 6.6%, 12.8% and 8.9% respectively as compared to the targets. ReasollS for 
shortfalls have been explained in the Table-I. 

During 1993-94, based on actual generation (actual up to licbruary 1994 and 
provisional for March 1994), Tarapur station, and Rajasthan Unit-2 exceeded the 
targets. The reason.~ for shortfalls in generation from Madras, Narora and 
Kakrapar station.~ have been explained in the Table-2. 

The perfonllance of Rajasthan Unit-! was affected in both the year.; due to 
a minor but difficult leak of heavy water from over Pressure Relief Devil'c 
mounted on the calandria. Operation of the Unit in a modified mode on account 
of the above leak required detailed analysis and regulatory review and renewals. 
A long-tenn solution for repair is being worked out. It requires time duc to tbe 
inaccessibility of the arca and the need for special tooling. 

During these years, the frequency of the electrical grid varied mueb beyond 
the pennittcd operating limits of turbo-generators especially in Madras and 
Narora resulting in separatiOn/trip of the unit from the grid during periods 
off-normal grid frequency conditiollS. Operationoftbe turbo-generators beyond 
pemlitted range can lead to turbine blade failures as bad bappened at Narora and 
Madras. The grid rrequ~ncy siluHtion continues to be unsatisfactory. 

All enorL~ are being made for improving the generating performance by 
strengtbening the preventive and produ~ti\'e maintenance, outage planning, and 
condition monitoring of equipment. 
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TABLE 1 

Physical Performance of Atomic: Power Stations 1992-93 
[Gc:neration in Million Units (MUs») 

Atomic Power 1992-93 
Station Target Anlicipated Actual 

Tarapur-l&2 2072 

Rajasthan-2 _ 

Madras-l&2 

Narora-l&2 

Total 
Rajasthan 

1061 

1770 

1941 

6844 

1649 

977 

1794 
1556 

271 

1935 

925 

1978 

1768* 

6606 
133 

Remarks 

Marginal shortfall of 6.6% 
mainly due to an unforeseen 
outage for about two months to 
solve emcrgency condensertuoc 
leak and low condenscrvacuum 
inUllit-2. 

Marginal shortfall of 12.8% 
mainly due to planned 
maintenance outage extending 
from 2 to about 3.5 months for 
enhanced inservice inspection 
of coolant channels & chemical 
decontamination. 

Achievement exceeded target. 

Marginal shortfall- of 8.9% 
lIlainly due to an outage of about 
4 lIlonths in the yea r for 
generator rotor replacemcnt &. 
rcpair of lal"ing rod failure in 
the Unit-2 turbillc. Unit-2 targds 
are Nlscd commcrci,,1 genera-
tioll froll1 April 1992 as 
t'ollll);)rcd 10 actu.t1 July 1992. 

Perf OTllla nl"C affected due to a 
long outage of about six months 
due to a minor but diffil'ult (frolll 
al"t'cssibility) leakofmodcrator 
hnlvy watcrillto ca III ndria vault 
from the Over Prcssure Relief 
Device (OPRD) mounted 011 

calandri.1. 
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'TABLE 2 

Physical Performance of Atomic Power Statiqns 1993-.94 
[Gcnerntion in Million Units (MUs)] 

I' 

AtmnicPower . 19Q1-;94 Remarks 
Station Torget Anticipllted Actual@, 

Tampul-l&2. 1770 

Rajastban'2 1000 

Madras-l &2 ,1945 

Narorn-l&2 

Total 

Rajasthan-t 

2420 

1770 

830 

19{X) 

702 

750 

. 1161 

1823 Achievement exceeded target. 
Slight reduction in achievement 
as compared to 1992-93 due to 
extension of Unit-2 refuelling 
outage forextrn maintenance jobs. 

1092 Achievement exceeded the target. 
Better perfomlRlICcas compared 
to 1992-93. 

1387 Performance affected duc 1011 long 
outage of about 7 months for 
tu~bine LP rotor modifi~a-tions 
consequent on the Narora fire 
incident. Inservice inspecti()n of 
coolant channels & c,hemical 
decontaminatiou were al50 carried 
out. 

334 Unit-1 Ollt of service for the entire 
yearaftcr the fire Incident. Unit-
2 came back onhne-onlyin Nov. 
93 .ftcr rehabilitation work & 
nlodificationf, basc4 00 les6OJU; 
lear»t from Narola fire incident. 

<i56* Unit. commenced commercial 
generation in May 93 as against 
April 93. Initial regulatory power 
limitation (75%), outage for 
turbine inspection & modification 
from lessons of Narora - fire 
Lncident. 

5292 
463 'Continuationl'lftheprob/cnI witll 

tbeOPRD. 

[Department of Atomic Epcrgy No. 1/2(5)J94c-Budgct, 
dated the 4th April, 1994J 

@B;osedqnaclu;dsliPtofeb.9-\&proyision..1 fLguH!sfor Mar.' 94 lncludes 35 MUs of 
infirm power from Apr. 1 to May 5, 1993_ 
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~_ad.tJoa SerIal No. I 

Para 18: There are three major power projects wbich Ire lUlder execution. 
The original estimated rest, revised cost, total expeaditure incurred aad expected 

• year of commissioning in respect of these projects are given below: 
J 

(Rs. in crores) 

OrigiDIII Revised &pen- ColJIJUiuioning 
Cost Cost diture 

incurred 

1. Kakraper Atomic 381 1335 1200 Unit-I May, 1993 
Power Projects Unit-n expected 
(2 units) shortly. 

2. Rajasthln Alomic 712 2107 788 1996-97 
Power ProjeCls 
(Ill &. IV) 

3. Kaiga Atomic 731 2275 995 1996-97 
Power Projccls 
(2 units) 

Para 19: It can be obIiervcd tbat there blS been very great cost over-runs, 
going upto as nwcb as 3CXl%. The extent oC delay, in the execution of those 
projem in respect of these projects is not explained in detail. In the absence of 
that infonuation in the Perfonnance Budget, the Committee feel that the loss of 
bene6ts to the economy owing to time and cost over-IUn of projects cannot be 
overestimllted. The Committee expect thllt efforts will be nlllde to ensure timely 
completion of lbese projec:ls within the revised coals. 

Reply or tbe Govern_Bt 

L Cost OverTUII 

The cost overruns inRllthc projects referred to were mainly attributed to the 
following factors .put from taxes and duties, FE nte variation .ad effect of 
devllulltion etc. The elkcL~ oflbese factors for each oCthe project is summarised 
in the Table (see on pege 15). 

(a) Change in Scope of Work 

The St'ope of work iii each of the project has increased due to the evolving 
safety requirements and continued technology evolution to conform to prevalent 
safety stalldards. 
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(b) Esctlltltion 

While preparing tbe original cost estimate, a provision of only 4% per year 
was provided towards escalation with a project implementation time of about 
8 years. Hence tbe total provision for future escalation was of the order of only 
15% of the totall"OSt estimate. The quantum of CSCIIlation provided did not fully 
compensate the actual eSl·alalions that have occurcd in subsequent years. Time 
overruns also contributed to some increased escalation. 

(c) Interest dllring Construction (IDe) 

Subsequent to the formation of Nuclear Power Corporation in 1987, it 
became nel-'Cs.<iary to include the Interest During Construction (IDC) to the capital 
cost of the project. IDC was estimated on the Issun1ption of2:1 debt equity ratio. 

Based on the above the project-wise data is given below:-

(Rs. in crores) 

Original Change in Cost in- IDC Other Revised 
estimated Scope of crease reasons esti· 

cost work due to mated 
escalation cost 

Kakrapar 382.52 183.52 359.62 310 99.34 1335 
Project (2 uniL<i) 

Rajasthan 711.56 137.37 386.75 657 214.32 2107 
Project Units 3&4 

Kaiga 730.72 144.91 430.70 685 283.67 2275 
Project (2 units) 

All efforts are being made to complete the project as per the revised estimated 
costs. 

n. TIme OvenvDS 

(tI) KnkrDptlr Albmic Power Project 

When the project was sanctioned, the original schedule of completion was 
December 1990 (Unit-I) aAd December 1991 (Unit-2).llISpite oCthe increase in 
quantum of work due to the changes in the designs iu KAPP based on the 
experiences during coll<ilfDl"lion and commissioning of NAPP, implementation of 
rerommeDdations arising out of Three Mile Island (TMI) accident in USA and 
delays iasupply of certain piping hardware, instrumentation items and piping and 
electrical works contracton; not ahle to meet the schednle, the first unit was 
commissioned in September 1992 and the time in setting up of tbis unit is 
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significantly less as compared to the earlier projects as it has becnCQwpl~ted 
within a period ofR years from the date of the first pourof concrete for the Reactor 
Building raft. 

U,lit-Zis in'lIdv311(.'cd Slagc-s ofcomn~issiqning .3114 !hI! ~pee,ed cial.e(lf 
critiCillilyis May J994andc.vcry·eni.~lUs beiug put to.acbievc thisdatc; 

(b) Rajasthan AtomicPowe~ Projecl3&4 

At the timc of sant'lion, datc of commissioning of Unit-3 was May 1995 and 
for Unit-4 was Novcmhcr 1995. 

The main plant 6vil works contract could be aWarded only in Ju:fy 1'}S8 as 
against the target OfNoVl"tnber 1987. Aftcrtbe main plantcivil works commenced, 
dtie·tbevolvingregu!;itoryrcquireliiellts, a new set of guidelines had to be 
followed which nccdcdsignific3nt analysis ~nd evaluation c;>ftbc dcsign; 1,berefore 
there was dclay in taking up tbl' foundation raft concreting work of tbe project. 
This delayed tlle civil works in the heginning. Added to tbis, dclays were also on 
an'ounl of non-availahility of diesel and otber required inputs during thc Gulf 
crisis of 1990apart frolll cash flow problems of the main plant civil contractor. 
Thc above rcsulted in shifting of the originaltargcted dates by 18 1II0nths in the 
project schcdule and the present complction datcs for criticality are scheduled to 
be Novcmber 1996 (Uuit-3) audMay 1997 (Unit-4). 

(c) Kaiga Project 1&2 

Atthl' tim!: of the S3 IIl'1 ion for Kaiga Project, the cOIDpletion dales wc,teJullC 
1995 for Unit-l and Dl'l'l'lIIber 1995 for Unit-2. Aftcr themail~plan~<;i ... ioI\O(qrls 
were takeil up,therc was dclay in l'nuullcncing Reactor Building foundationraft. 
concrding dUl' to thc same rcason as mentioned for Rajasthan lJnil~-3 a'nd'4 
referred above. Thl' foundation raft work coutinued in phases. This rcsuiled in an 
al'cunwlaled dclay ,>1' 12 lIIol\ths for Jurlhcr wl;>rks oftllc,'projc.ctiR~lIparison 
to original schcdule. 

All out efforts arc being made to contain this dclay by changcs)JI,1hc eCf.C¥oB 
logics a nd using beller l'onstructiontcl'hniques. The revised scheduled completion 
of tbese two IInits are June )996 and December 1996 for Units l'lIRd2 
rcspectivdy. 

'rDepartnU'nt of Alomil'Ent'rgy,fW>. 1!2(5}~Budget,dalcd'tbe 4111 
. April, 1994} 



CHAPTER III 

RECOMMENDATIONS/OBSERVATIONS WHICH THE COMMITTEE DO 
NOT DESIRE TO PURSUE TN VIEW OF THE GOVERNMENTS REPLIES 

Recommendation Seria1 No.5 

Atomic Minerals Division, Hydembad 

Para 10: AMD is engaged in snrvey and prospecting for uraruuflI, thorium 
etc. for attaining self !;uffK'iency in meeting the demands ofthe country's nuclear 
power programmc. During the 8th Five Year Plan period target of identifying 
additional resources of 5000 tons of uranium bas been set. A total expenditure of 
Rs. 31.89 crores is envisaged for AMD during 1994-95 as against RE of 
Rs. 32.07 crs. for 1993-94. The physical targets and achievcment, for some 
selected items during thc year 1993-94 and targets for 1994-95. are givcn helow: 

1993-94 1994-95 
Target Achievement Target 

Airbome Survey (Sq. Km.) 38500 35000 

Departmental Drilling (M) 52300 34180 423(X) 

Detailed Survey (Sq. Km.) 588 440 533 

Geochemical Investigations (Sq. Km.) 11250 10520 11400 

• This could not he '''ken up due 10 non-avttiltthilily of aircraft during the llying S('ason. 

Fara 11: The Committce are surprised to learn from the Performance Budget 
of the Department that no airborne survey was undertaken by the Atomic 
Minerals Division on the ground of non-availability of aircraft though it had heen 
targeted to survey 3R,500 Sq. Km. during 1993-94. The reason advanced for this 
failure is hardly convincing. Tht, COll1millee also note that there were shortf."ls 
in Departmental drilling and detailed survey to the extent of around 35% and 25(1< 
respectively in 1993-94. The Committee hope that AMD will analyse the rca~on~ 
for the huge shortfalls in achieving the targets during 1993-94 and improve its 
performance in fulure. 

Reply of the Government 

At the time of furnishing infonnation by Atomic Minerals Division for 
prcparationofPerfonnancc Budget, there werc uncertainties regardingavailahility 
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of ain.-raft for Airborne Survey. Subsequently they succecded in gelling aircraft 
aDd an area of 39500 sq. km. bas becn survcyed acbicving, before close of the 
financial year, thc sct target. 

As regards drilling operation, due to shifting of operation to areas in Andbra 
PradeshlRajasthan whcre ,·omparalively bighcr grade orores were loe-dted, somc 
sbort filII in drilling operation had takcn place. However, shifting rigs to ricber 
lrel his compcnsall'd thc loss by drilling ill richerorc areas. Furtber, wbile in the 
Geo-cbemical Investigations thc Unit has almost acbievcd tbe target, there bas 
been a marginal short fall in detailed survey duc 10 difficult tcmin region in 
Himalayas and logistic problems in the areas where detailed survey is conducted. 

[Departmcnt of Atomic EIICrgy, No. 1/2(5)/94-Budgcl, 
dated Ihe 4tb April, 1994] 



CRAPTERIV 

RECOMMENDAll0NS/OBSERVAll0NS IN RFSPECI' OF WHICH 
REPLIES OF 1HE GOVERNMENT HAVE NOT BEEN ACCEPTED BY 

THE COMMI1TEE 

-NIL-



€HlU"'I'I:RW, 

Il£COMMe~SI(!)B8ERVATJONSiIN'RE'81'ic.T'!OFWm(H 

'F1ll'fA.LRBPUltS-OF'OOVDNMHNPJ\RR·SJn.lllAWmTEf)i"'jQ 
',:, 'T·',··:·" ,',:,1" 

Recommendiitiori' Serial No. , 

Financial Performance 

Para 20: The net profit antil'ipated by Atomic Power Stations during 1992-
93 against budget targets and tbe net profit budgeted for 1994-95 arc sbown 
below: 

(Rs. in erores) 

Atomic Power 1992-93 1993-94 1993-94 
Station Target Antil'ipated Target Anticipated Target 

Tarapur 12.46 1.47 5.20 3.70 0.66 
Rajasthan 

Unit-I (-) 57.46 (-) 44.W, (-) 13.25 (-) 61.34 (-) 59.85 
Unit-II (-) 3.09 6.18 3.75 2.97 10.25 

Madras (-) 1.18 (-)2.83 7.30 0.59 0.77 
Narora 23.60 7.18 70.28 (-) 109.02 28.86 
Kakrapar 37.~7 3.47 56.40 

PllTa 21: The financial perforll11l11cc of thl' :lIomic power stations leaves 
mucb to be desired. While thc profits anticipated by TAPS, MAPS and KAPS 
were far less tbanthe original projectiOlt~, the loss likely to be incurred by RAPS 
Unit-I is lIlueh highl'r than envisaged for the year 1993-94. In the case of Narora 
unit, wbereas the loss in 1993-94 is attributed to tbe fire incident, tbe reaSOlt~ for 
steep decline in its anticipated profit during 1992-93 are not explained. Tbe 
Commitkc would stress that suitablc measures should be adopted to reverse tbe 
trend of poor profitahlity/los5cs of Atomil' Power Stations in order to generate 
internal resourn,s for future needs. 

Reply of the Government 

The Statements of Profit 111111 Loss for tbe years 1992-93 and 1993-94 are 
given in Tablc-3 and T:lhlc-4 n·spel·tively. Reasons for variations ill tbe net profit 
('ompared to the targt't for 1992-'13 and 1993-94 arc given in tbe "Remarks" 
l'OIUllln of tbe rcspel"liw statl'ml'nl~. 
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It may be highlighted tbata11 the Atomic Power Stations of Nuclear p'ower 
Corporation except Rajasthan Unit-II had far exceeded the profit targets during 
the year 1992-93. Evcn Narora had exceeded the anticipated profit during 
1992-93 due to highcr generation achieved by the units during the year. Rajaathan 
Unit-II had sun·ered a loss ofRs. 3.46crorcs during 1992-93 mainly due to lower 
generation on account of longer outage of the unit for in.~ervice inspection of 
roolantchannels. Rajasthan Unit-I (owned by the Department of Atomic Energy) 
bad suffered losses due to the lower generation level achieved during 1992-93 for 
reasons stated in para "Operating Performance". The techno-economic viability 
of operating Rajasthan Unit-I is under evaluation. > 

During the year 1993-94, Tarapur Unit I & II had exceeded the targeted profit 
by Rs. 9.91 crores whereas there is a reduction in the profit for Rajasthan 
Unit-II by Rs. 3.21 croTes mainly because of the delay in tariCf revision for want 
of CEA clearance. Madras Ullit I & II, Narora Unit I & II and Kakrapar Unit-! 
suffered losses during 1993-94 due to lower generation achieved for reasons 
stated in para "Operating Performance". 

Station 

TABLE 3 

SfJlte~nt of Profit & Loss 
(Profit/Loss in Crores) 

1992-93 Remarks 
Target Anticipatcd Actuals 

TAPS 12.46 1.47 

RAPS-n -3.09 6.18 

16.62 

-3.46 

Profit'exceeded the target. Reasons 
for variation are: 

(i) Accounting ,of Delayed 
Payment Charges-Rs. 3.05 
Crores. 

(ii) Savings in 0 & M Expenses. 

The loss was due to: 

(i) Lower generation as compared 
to the target due to the reasons 
given in Table 1. 

(ii) Proposed Tariff Revision not 
effected during 1992-93. 
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NAPS 
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1992-93 Remarks 
TIIFt Anticipated Acluals 

-1.18 -2.83 

23.60 7.18 

16.15 PJotit exceeded tile talFt RusoIlS 
for variatioD In:: 
(i) Higher generation IS compeftld 

to the target. 

(ii) Savings in 0 " M ExpeDSeS. 
56.66 PJotit exceeded the talFt, ReasollS 

for varia lion are: 
(i) Higber generation from 

NAPS II after commcncemellt 
of commercial opel'ltion. 

(ii) Accounting of Delayed 
Payment Cbarges- Rs. 27.42 
CIores. 

Total 31.79 12.00 85.97 
~--------------RAPS I -57.46 -44.19 -55.91 Marginal reduction in loss was 

Station 

TAPS 

mainly due to the savings made in 
0" M ExpeDSeS during 1992-93. 

TABLE 4 

StatemeDt or ProfIt &: Loss 
(Piolit/Loss in CIores) 

1992-93 Remarks 
Target Anticipated Actuals 

Provisional 

5.20 3.57 

:0:.. 

15.11 Profit exceeded the target, Reasous 
for variation are: 

(i) Higher generation as compaftld 
to the talFt. 

(ii) Accounting of Delayed 
Payment Cbarges Rs. 5.32 
ClOres. 

(iii) Tariff revision effected during 
1993-94. 
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Station 1992-93 Remarb 
Tilget Anticipated Actuals 

Provisional 

RAPS-n 3.75 2.97 0.54 Reduction in profit was m.inl~ 
because tbe proposed Tariff revisioll 
was not effected during 1993-94. 

MAPS 7.30 0.59 -29.52 The loss was due to: 
Lower generation as compared to 
tbe target due to tbe rea50llS givell 
in Table-2. 

NAPS 70.28 -109.02 -93.36 The loss was due to: 
Lower generation IS compared to 
tbe target due to the reasoll5 givell 
in Table-2. 

KAPS 7.49 3.47 -25.81 The loss was due to: 
Lower generation IS compared to 
the target due 10 tbe reasons givell 
in Table-2. 

Total 124.02 -98.42 -133.04 

RAPS I -43.25 -61.34 -25.95 Reduction in loss was mainly due to 
tbe accounting adjustments earried 
out during 1993-94 for tbe excess 
o &. M expenses daimed in previous 
years. 

[Department of Atomic Energy No. 112(5)194-Budget, 
dated the 4th April, 1994] 

Com.flIts of the eouu.ittee 

(please See paragrapb 7 of Cbapter I of tbe Report) 

NEWDF.uu; 
Apri11&, 1995 
Clw;1TtI 28, 1917 (Sake) 

JASW ANT SINGH, 
Clwinnan, 

SlIInding Commiuee on Energy. 



APPENDIX I 

MINUTES OF FIRST SlmNG OF STANDING COMMITTEE ON ENERGY 
(1995-96) HELD ON MONDAY, THE 17I'HAPRIL, 1995 

The Committee sat from 11.00 hrs. to 13.30 hrs. 

PRESENT 

1. .Shri Shiv Chanm Malhur -In d,e Choir 

2. Smt. Lovely Anand 

3. Shri Ani! Basu 

, 4., Smt. Dil Kumari.Bbandari 

5. Shri Dalbir Singh 

6. Shri Kcsbari Lal 

7, Shri Rajesh Kumar 

8.' ShriVenkalesWlIrII D.Rao 

9. Shri K.P. Reddaiah Yadav 

10. Shri Harlldhan Roy 

11. SIlri Kbelsai Singh 

12. Shri Laxminarain Tripathi 

13. Shri Shankcrsinb Vagbela 

14. Prof. Rita Venna 

15. Shii Vircndcr Singh 

16. Sh,ti Vijay. Kumar.Yadav 

H. Sbri Panncshwar Kun~r .Aggarwalla 

18. Shri M.M. Hashim 
19. ,Shri Bbubneswar Kali.1II 

20. Shri Dipmkar MukheJjee 

21. Smt. I1a Panda 

22. Shri 1.5. Raju 

23. Shri Venkatram Reddy 

24. Shri Vireo 1. Shah 

SECRETAlUAT 

1. Shri.O.R. Juneja Deputy Secretary 

2. Sbri A Louis Marlin - Under Secretary 
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2. In the absence of Chairman, the Committee chose Shri Shiv Charan 

Mathur to act as Chairman for the sitting under Rule 258(3) of the Rules of 
Procedure and conduct of Business in 10k Sabha. . 

•• *. 
5. Then the Committee considered and adopted the following draft action 

taken reports:- . " 

•• •• •• .. 
(iv) Action Ta ken by the Government on the recommendations contained in 

the 9th Report of Standing Committee on Energy on "Department of 
Atomic Energy--Dernandsfor Grants (1994.95)".' . 

The Committee also authorised the Chairman to finaliaed above mentioned 
reports, and present the same to Parliament. .. *. • • •• 

Tile Committee dum adjourned ... 

Paras 3. 4, S (i), (ii) and (iii) and 6 of lhe Minules relaling 10 procedutal maners, coll5ideraliOll. 
of II""" olher Action Taken Reports and consideration of Drafl Reports OIl Demands for 
GraDlSofMiDistrv of Coal and MinislrV ofNoD-convenlional FJIe1llII Sources are not induded. 



APPENDIXD 
(I'ide PUB 3 of 1ntJOductioa) 

ADalysia of Action Taken by Government on the recollUllCndations contained 
i. the 9th Report of the Standing Committee on Energy (Tenth Lok Sab1Ja). 

I. Total No. of recommendations made 

n. Recommendations that have been accepted by tile 
Government (vide recommendations at SI. 
Nos. 1.2,3,4,6,7 and 8). 

Percentage of total 

1lI. Recommendations which the Committee do not desire to 
pursue in view of tbe Government's replies (vide reco-
mmeadation at SI. No.5). 

Pereentagc of total 

IV. Recommendalions in respect of which replies of the 
Government have not been accepted by tile Committee. 

V. Recommendations in respect of which final replies of tile 

9 

7 

77.7% 

11.1% 

Nil 

Government are slill awaited (vide recommendation It SI. No.9). 1 

Pereentage of lolal 11.1% 
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